
GOVERNMENTOFMEGHALAYA 
LA W (B) DEPARTMENT 

NOTIFICATION 

Dated Shillong, the 71h March, 2024 

NO. LJ (B) 17120191174 - In exercise of the powers conferred by sub-sectio.n (I) of Section 20 of the 

Code of Criminal Procedure, 1973 the Governor of Meghalaya hereby appoints with immediate effect 

the following Non-MCS Officers as Executive Magistrates and further under sub-section (2) thereof, 

as Sector/Zonal Magistrates in connection with the forthcoming General Election to the Lok Sabha-

2024 for a period up to the enci of the Election process . 

SL. Names of Officers and Designation Jurisdiction of the To be placed with 
NO. conferment of the District/S u b-Division 

power of Executive 
Ma gistrate 

Shri Sari and Lyngdoh. East Khasi Hills, Deputy Commissioner, East 
1. Assistant Engineer (I&D), % Director 

Urban Affairs. 
Shri Debertgill Dkhar. 

2. 
Sr Informatics Officer, % Dir of 
Information Technology & 
Commun ication . 

3. 
Shri S.s.G. Kharjana, 
State Mission Manager (MIS). 
Smti Baiabianglang Dkhar Syad, 

4. Assistant Geologist O/n Directorate of 
Mineral Resources . 

Shillong Khasi Hills. 

-do- -do-

-do- -do-

-do- -do-

so/--
(M.M. Sangma), 

Joint Secretary to the Govt. of Meghalaya, 
Law (B) Department. 

Memo NO. LJ (8) 17/20 19/174-A, Dated Shillong, the 71h March, 2024 
Copy to:-

I . Director of Printing & Stationery, Meghalaya, Shillong for publication of the above Notification 
in the Extra-Ordinary Gazette of the Govt. of Meghalaya. 

2. Election Deptt . with reference to letter No. EL.S/2018/2S6, Dt. 28.2.2024. 
3. The Deputy Commissioner (E lection), East Khasi Hills, Shiliong with reference to letter No . 

SHEL.V/MP/46/2023/S, dt. 21 .2.2024. 
4. Person nel A.R ( Depart11lent. 
~a EntlY Operator La,v A Deptt. for upload ing in the Meghalaya web site. 

6. Direclor of [nformati on and Pu blic Relation, Meghalaya, Shillong 

By Order etc., 

~1~~ 
~int Secretary to th~o~t. of Meghalaya 

Law (8) Department 


